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' (Statutory Body Constltuted under the Advocates Act, 1961) ‘
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Ref No, ; ,\'!_er,ifi<:,a,tiQn[141IBCDIOO8/2024 Dated : .29.May.2Q24......

~ .N0TlFlGZAT_vlON Mo.a_or2024
REMOVAL Norn=|cA'r|on NO.‘ VERIFICATIONI141860100812024 nnrso 29.05.2024TO" REMOVE ADVOCATE'S unmet-Rom THE-ROLL 05 BAR COUNCIL o|= DELHLDUE TO
l.-L.B DEGREEIMARKSCHEET Reponreojroes FAKEIF_ORG_§.DISURRENDERED ,

1. It ls hereby notified for general’ lnfo‘rn"1atio'h that, under‘-the Proviso to Section 26(1) of the
Advocatesfipi; 1961 orders passed by the Sub-Committee of the Bar Council of India on the dates as
mentioned jli:elo'\p_1,»_and 'ra,ti_t_ied' by‘ the General Cp._1rncil of the Bar--Counoiltof India on 15.07.2023 of the
below mentioned Advqbelzés]-_ have been removed (from the Roll of the Bar Council of Delhi due to their
LL.B Degree‘/Mark She'_et"‘reported to be Fake/Forged by their ooncerned Universities or surrendered
Enrolm.ent~hlmself voluntefily. - '- " -_ Y 0 "

-_._|» _ _* ..—;_'_ ~ » _ -_ , ' ——~_—

Name of Address as per . Authority for Removal of Narne from Photo of the?"
( jkdv “ =- Records ;‘ W ( Roll of Bar Council of Delhi Z . 2 Advocate;zen93

-Ln A Mr. Varun. 1 Mr. Varun Chhikara, E Bar. Coqncll of India Sub-Committee '. V
Chhlkara Z89, POCKET- GH- 1, Order dated 12.06.2023 and Ratified b\]

{Enrolment 0P1-l,SC‘HIM VIHAR, thefienerel Council of the Ber Council of
2 N0- ' ' _DEI;I-II-2110063 ‘ Indie on.‘-15.07.2023 by Removal" ~

% 4o/sso/2012) _ _ Proo_eed_lngs No. as/201.9 (Due to- l
_,_; . ' ' _ _ _ 7 (Fake/‘Forged. LLB Degree/Mar-k-Sheet) l

We ., ._ _ ,___,, .,_____l_Faké/Fdgsgd LI.-Bfleeree/Marl
31 l . "

l

2. Mr. Sandeep ‘ Mr. Sandeep, ' ' ' Ba§.C§i1h§il’of-India Sub-Committee ‘
(Enrolment \ 5/o Sh.~ReJendra Slngh ;\_ .Order dated 12.06.2023 and Ratifled by

- No. L House "No; G.l./548, 5 the General Councll of the-Bar Council of l
o/549/2012) 'lG_Col0ny, Naglol ll India on 15.07.2023 by Rernmial

" Delhi -110 041 ] Proteedlngs No. 35/2019 (Due to

Mr. Ramesh Mr. Ramesh Chandra Bar'Cou_nclI of lndia Sob Comn .
Chandra Rai n Rai, S/0 Sh. Prebhu é Order dated‘12.06.2023' and-Ratifledeby

(Enrl. No. j Narayan Rai - l the General Council ofthe Bar Council of
D/793/2012) “_ House No- G-1/54B, l India on 15.07.2023 by Removal _

_ lG Colony _ Proceedings No. 37/2019 (Dueto .
Kunwar Slngh Nagar, 2 Fake/Forged LLB Degree/Mark Sheet)

_ _ ’ ..Naglol,NewDelhl-41 ( _' _ W; ( M _

(Ex-Subodar D.K. Sharma)
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ColAru ' . a(Retd)
- -5 ‘Secretary

Prepared and Checked By _,_2/.
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one ciuisoih “FUELHI
(Statutory Body Constituted under the Advocates Act. 1961)
2/6, Sirl Fort institutional Area. Khei Gaon Marg. New Delhi-11 O 049 f _

Ref. No‘ : "I n _ V . Dated I .......... ....-.-............

r___.-___.._._._....;

PI

i_,________..____._..._-

l Mr. Ra] T Mr. Raj Kumar Raiu, Barflouncli of India Sub-Committee ' A '
Kumar Ralu i S/o Late Sh. Banke Lai "Order dated 18.03.2023 and Ratified by " .

(Enrl. No. House No- Guru“ the ,Gene_reI'Council of the Bar Council of
D/396/2011) Ashrey, 139-D, 'G'.'F,, 1 India on :i¥5.07.2023‘iqyj Removal

Savitri;.Nagar Proceedings No. 302]-2019 (Due to . ,
- ‘ Malviya-hlager, Fake[Forged LL.B Dég_ree]Mark Sheet) ,

_ Z , anew.-;oeih:'+1_1o o17_

2 _ -

2. The name of the-.ai;;o_ve-mentioneii persons who were enrolled with Bar Council of Delhi as an
Advocate, have _be_en removed from the-Roll of the Bar Council of Delhi and License to practice as an _
Advocates siandsloendéiled with immediate effect. i -' ~_ "

cor Aru Ha(Retd)

(Ex-suoed§r'b.i§j;‘§>;n5§§na)
M" -.1 1.

Prep&Checked'by’ » _
. > _,r. 1'

Cogyjomarded f'or"inforrnatié’n"t_'o:-_~,-» *
. 1.~

.P°*‘Fi"':P'-5"!"9
10.
11.
-12.
13.

Secretary

The $olicwlh§ji'¥’Generai of India, SupremeCourt of India, New. Delhi. -
The.SeEretary,=Bei_r__£ou_ncIi of lndia, 21, Rouse Avenue, New Delhi I

/ci'f.‘fz_,i>il Iihrhsscciations, Delhi '
The'S_ecret§rlé§*of ‘Ail State Bar Council _
The Registren Ggneralgiupreme Court of India, New Delhi
The Registrar Gen,erai,-fiéiigh Court of Delhi, New Delhi
The Registrér General, All-High Courts in ‘India
The District _&Sessior\ Judge, ‘fis Hazari Courts, Delhi" '
rne_.o_i;rr1=r1iiiig‘es in all 9 Districts of Delhi .
The District Mggiitmtes in all 9 Districts of Delhi
Thersécreta iv;-Minisrrv of Law, Justice s. Co. Affairs, New Delhi *
The Commissioner of Police, New Delhi
Adv concerned.

Note - The above mentioned Authorities are kindly requested to circulate the copy of this notification to all the offices E
- under their jurisdiction. The Bar Associations are requested to display this Notification on their Notice Board.
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U BAR-C'O!UNC.IL ¢, '
.(statu'tory'.eo:dy .consum:ed»_um:erj the Ag|vo=$a}1té;.1A<=g, 196:1)

._ ' 2/6, S_iri'Fort"lhstitutionalArezi, Khel Gaon Marg, New Delhi-_110 O49 4' .
~’% ' - ‘ -- ' - .

'=l3§r..:4:oV?£ifi$?§ii9fil1fl1/329/2°24 ~ - Y " ' ~  “V _ .. , / =1‘ . ., .- .. ";-'-_'§*.7'*-§§
The Pri11o'i"pa~I__-Dietriot ,8; Session Judge _,{;£I_§fw§ gm ~-
Room No. 204, ' ' 1?,-q; _ g la‘; ‘-._
Tis Hazari Courts, §§l;§; ‘Q Q JU}; ,7 K

7 Delhi-1lCi054_ ' ‘ 5
' - . ._ ’§a.-N,,Q_T I F I ALT] O N No.08 of 2 M;

Removal Notification .t_o. Remove_'Nam'e of advocates frorh
- The Roll oflthe Bar Council of_D‘elhi dzue _to‘l_-L.B Deggeel

_. Y Marks Sheef reported to be EakeIForqecl
i Sir, - ' - '

‘<2

' Bar 'Counoi|- of-Delhi Removal Notification No. 08 of the year 2024 dt 29.05.2024 -
is submitted herewith for your information please.

Thanking you, e

/"

Col Ar Retd)
1,9/° A tar!

' Bar Council of Delhi

(Ex-Subedar D.K. Sharma)
Prep and Checked By
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8.0. : 1-F, Lawyers‘ Chambers, High Court of Delhi, New Delhi~110 003 Ph.: 23387701
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OFFICE OF THE PRINCIPAL DlS_TRlCT 8: SE_SSlQNS JUDGE (HO,§):_DELl-ll!
r JUN ’ZYl'i"l

No. If égziléehllilvlisc./Circulation/1024 ' _' Dated, Delhi the

Sub:~ Removal lilotlficatlon to remove name of advocate froin the Roll of Bar Council of Delhi due to
LL.B Degree/Marks Sheet reported to he Fa_ke/Forged. - . _ - -

Forwarded a copy of letter Ref. No. Verification/141/3'29/2024 dated O4/O6/2024 and this office "
bearing diary No. 3129/B dated 10/06/2024 alongwith its enclousers received from the -Col. Arun
Sharma(Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel C-iaon Marg, I
New Delhl~11 49 (Copy of the Notification enclosed), to be circulated for information to :- i

. All the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-District). L0
2-. The-Ld. Principal Judge, Family Courts [HQs), Dwarka courts, Delhi. -
3. All the Ld. Judicial Officers posted ln Central-District,.Tis Hazari Courts Delhi.
4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same

on the Website of Delhi District Courts as per rule. - C 4 » J
e 5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules.

6. _P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

"

.\n\\v"/ ' T
r ' (RA _ E BEDI)

P @ @_g S Officer ln-Charge, General‘ Branch, (C), i,
I c 'rr ,1"' <2 \ 1 9“ _"“" District Judge, (Commercia ou ),_ 1

» €\ W Tis Hazari Courts oe|hi.@Z/ ?
Encl. As above I V M --
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

. 3@-_’),e$-F‘/’ '
No.20 C‘ /Genl./West/THC/Circulation/2024 Dated 2 L‘ 2 519/7

I CIRCULAR
Sub:- Removal Notification to remove name of advocate from the Roll of Bar Council

of Delhi due to LL.B Degree/Marks Sheet reported to be Fake/Forged.

Forwarded copy of Endorsement Letter No. 20574-20704/Genl./Misc./Circulation/2024

Dated 20.06.2024 along with copy of Letter Ref. No. Verification/141/329/2024 Dated

04.06.2024 & copy of Bar Council of Delhi Removal Notification No. 8 of 2024 vide Ref. No.

Verification/141/BCD/O08/2024 Dated 29.05.2024 of Col. Amn Sharma (Retd.), Honorary

Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi ~

110049 received, on the subject cited above, from Ms. Ravinder Bedi, Officer Incharge, General

Branch, Central District/Distict Judge (Commercial Court), Tis Hazari Courts, Delhi for

information and immediate compliance/necessary action to:- '

1. All the Ld. Judicial Officers, West District, Tis Hazari Courts, Delhi.

k/KThe Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for

uploading the same on Centralized Website through LAYERS as well as on the Website of

West District.

3. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,

Delhi.

4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading

the same on LAYERS.

(Dh r Singh)
Principal District & Sessions Judge (Officiating),

West District, Tis Hazari Courts, Delhi

Enc1osure:- As above.


